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But the Government of India has not ac-
corded any approval of the said proposal. As
a result, the Tribal families settled in the area
do not get any financial assistance.

Therefore, Sir, I would request the hon.
Minister for Home to expedite the approv- in
the matter so that poor Tribal families would
be benefited by getting their fin&nci'al
assistance. Thank you.

REFERENCE TO THE NEED TO
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Substituted as ordered by the Chai.



23, Shifting of Foreign [ RAJYA SABHA] Department of SBI from 24

Exchange
[rraw= g5 |

T adt ggAuty  gACdE W
3y B WAT & T g 99, 7% q
W qIAT a1 FF HFD eﬁ'iﬁ'
F9 374 agawfey A &, S g0
it ¥ W2 fafec AT 8l fﬁg
WErT qATEr § 9y &4 &, A1F
wetftwe & reT g4 gi, I
Sratios SR Co L (€
FaT A E... (R34 w AI) L

T W swews e wmr o0

“MR. CHAIRMAN; Thisis a Special
Mention, not a speech.

q TR X fewa o oqar @ 7
G A W AN AE T @

g A 3 Fr TArkAr & fAi A=
21
L]

¥ =4 W=l ¥ g9 FAdA wE-
WAt St F0 oA 3w ore fa=[i
ag v o faw avat # qa-miiaa. iz
® T WS WAT AGI £ ITHIUH
| TR A fn-wrw qa XE FEA
§ afa w5 £ 6 r:ra? I 7
FATAAL e 2000 AT qaAd ghir

SHRI SUKOMAL SEN (West Bengal); Sir, |
thiwould like to refer to a situation which
gepertains to the Foreign Exchange Department
paof the State Bank of India in Calcutta. Sir, the

State Bank of India has its foreign exchange

department in Calcutta. This Department has

been dealing with various aspects of foreign
Alexchange transaction since its inception
F(During the test several years, the jobs
Trentrusted to this Depatment have either been
C, shifted

Calcuttato Bombay

or transferred to other agencies. The rupee
traveller cheque section was also shifted in 1983,
thereby transferring a major part of the job of this
Department. In 1986, the major job of
maintaining and reconciliation was also
transferred to an outside agency. The bank
authorities continuously assured the staff that all
this will not affect job potentiality of the De-
partment and that it will not affect their service
prospects.

In early 1986, [he Bank installed a
microprocessor in the Department for their,
operation. Even at that time the Bank assured the
staff that the installation of the microprocessor
will not affect the interests of the employees. The
Association of the Eployees continued to protest
saying that all these measures were bound to
affect their prospects and that the shifting
measures will ultimately result in criplling of the
Banks work in Calcutta. Sir, what happened then?
Dealing operations which enteil quoting the
various currency rates are supplied to other banks.
It requires various ultra modern telecom-
munication links and the bank in Calcutta 'has
ultra modern telecommunication link and also the
Indonet link which has been established and
commissioned there. Now the Bank authorities
say that the telecom-munication link in that bank
and in the city is not quite capable to justify the
existence of the Bank's foreign exchange
department in Calcutta. So, they want to

decentralise and then shift it to Bombay.
They have installed this Indonet link. Instead of
giving it a trial, they now say that the
telecommunication service is not properly
working. New, telecommunication failure is
common in the country. It is so everywhere. This
is a plea by the management for shifting the
Department from Caucutta to elsewhere. Sir, you
know that the headquarters of the Bank was
originally in Calcutta. They hare started shifting
one by one.

I will request that this policy of the Bank
management to shift the foreign ex-chance
Department from Calcutta should be immediately
stopped and the Government should take adequate
steps in the matter.



